
CR(P)No.15/2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
15.07.2015 
 

  As prayed for by the learned counsel for the petitioner, list this 

case on 22.07.2015.  

    

   JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



MC [WP(C)] No.135/2015 
In WP(C) No.165/2015 

 
BEFORE 

THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 
 
15.07.2015 
 

  In view of the order passed today in WP(C)No.165/2015, this 

misc. case also stands disposed of. 

    

   JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



WP(C) No.18/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
15.07.2015 
 

  Learned counsel for the petitioner submits at the Bar that the 

writ petitioner is not filing rejoinder affidavit. 

  Issue Rule. 

  Exchange of pleadings is complete. 

  List this case for final hearing on 12.08.2015.  

    

   JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



WP(C) No.55/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
15.07.2015 
 

  Respondents No.1-4 had filed affidavit-in-opposition. 

  Learned counsel for the respondent No.5 prays for further four 

weeks’ time for filing affidavit-in-opposition. 

  Prayer is granted. 

  List this case for final hearing on 12.08.2015.  

    

   JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



WP(C) No.131/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
15.07.2015 
 

  Mr. S Dey, learned counsel for the respondents submits at the 

Bar that the affidavit-in-opposition on behalf of the respondents No.1-4 after 

serving copy of it to the learned counsel for the petitioner has been filed 

today in the Registry of this Court. 

  Learned counsel for the petitioner prays for four weeks’ time for 

filing rejoinder affidavit to the affidavit-in-opposition filed by the respondents 

No.1-4. 

  Prayer is granted. 

  List this case on 12.08.2015.  

   JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



WP(C) No.215/2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
15.07.2015 
 

  As prayed for by the learned counsel appearing for the parties, 

list this case on 22.07.2015.  

    

   JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



WP(C)No.339/2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
15.07.2015 
 

  As prayed for, list this case on 22.07.2015.  

    

   JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


